
 
281       Statement by [11 AUG. 1989] Ministers 282 

 

REFERANCE TO THE NOTICE 
REGARDING PRIVILEGE 
MOTION AGAINST A MEMBER 

 

STATEMENTS  BY MINISTERS 

I. Correcting the reply given 
in the Rajya Sabha on the 19th 
August, 1988 to Unstarred Question 
No. 2961 regarding Advertisements 
to   regional   Newspapers. 

THE MINISTRY OF PARLIA- 
MENTARY AFFAIRS AND 
THE MINISTER OF INFORMA- 
TION ANp BROADCASTING 
(SHRI H.K.L. BAHAGAT): Madam, 
I, lay on the Table a statement 
(in English and Hindi) correcting 
the reply given in the Rajya 
Sabha on the 19th August, 1988, 
to Unstaried Question No. 2961, 
regaiding Advertisements to regional 
newspapers. [Placed in Library See 
LT No. 8261/89]. 

II. Correcting the replies given 
in the Rajya Sabha — 

(i) On the 2nd December, 1988 
to Unstarred Question No. 2706 
regarding demand and production 
of Aluminium, and 

(ii) on the 24th February, 1989 
to Unstarred Question 462 regarding 
production of Aluminium in the 
country. 

 

[Placed   . in     Library.    See    No. 
LT -8262/891. 




